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Contral Administrative Tribunal, Principal

Original Application No.1965 of 1888
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New Daihi, this the 5th day of September, 2000

Hon'ble Mr.Kuldip Singh,Member (
Hon'ble Mr. S.A.T. Rizvi,Member{A

Anthaness Toppo
Sectior-8, N-588,
R.K . Puram,Mew Delhi-22 - Applicant

{By Advocata: None)
Versus
1. Union of india
Through the Sscratary o the Govl., of india
Ministry of Defence,
South Block ,DHE F.O.
Mew Dethi-11
2. Jt.Sec v {Training)
& Chis inistrative Qfficer,
Ministy Dafence, ,
C—-it H 1ts, DHG P.O.
New Do 1
3. Secretar
Union ¢ Service Commission
Dnholpur ze, Shah jahan Road
Mew Deihi-11 - Res

[» SRS

{By Advocsa P.H.Ramchandani }

Shri

O RDE R(ORAL)

By Hon'ble Mr Kuldip Singh\MémberiJ)

Cn 1.8.2000, at the regusst of proxy

o 5t , o] a remain on
Today whel thizs case was cail
apppticant. it zeems that agﬁi
in pressing this OA, which is
dafauit.

( S.A.T. Rizvi )
Member (A)

counse!l

Member {(J)
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